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FORM G (2nd Round)

INVITATION FOR EXPRESSION OF INTEREST FOR
NORTH RAJASTHAN INFRACON PRIVATE LIMITED OPERATING IN
REAL ESTATE ACTIVITIES AT JAIPUR (RAJASTHAN) & DELHI
Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
Insolvency Resolution Process for Corporale Persons) lations, 2016)
RELEVANT PARTICULARS
.| Name of the corporate debtor | NORTH RAJASTHAN INFRACON PRIVATE LIMITED

along with PAN/CIN/LLP No. | CIN No.: U70101DL2009PTC190472
2.| Address of the registered office | Shop No. G-7, Ground Fioor, Pankaj Tower-l,
Community Centre, Vikas Puri, New Dethi-110018}
URL of website NIL
Details of piace where majority | Piot No. 243, Dr. Rajendra Prasad Nagar
of fixed assels are localed A Scheme, Gopalpura Bypass Road, Jaipur
5.| Installed capacity of main Operations of the CD are closed. Last available
products/ services Audited Financial statements are of FY 2018-19.
Quantity & value of main products/| As per Financial Statement for Financial
services sold in last financial year | Year 2018-19: Quantity: Not ascertained
Value (Rs.): -
Number of employees/ workmen | NIL
Further details including last | Details can be sought by prospective
available financial statements | resolution applicant via e-mail by raising
(with schedules) of two years, | specific request at e-mall id:
Iists of creditors, relevant dates |ip.nrinfra@gmail.com
for subsequent events of the
process are avallable at:
Eligibility for resolution applicants | Detads can be suu?hl by prospective resolution
under section 25(2)(h) of the applicant via e-mail by rausng speuﬁc request
Code s available at at e-mail ld: Ip.nrinfra@gmail.com
10| Last date for receipt of expression | 19/05/2023

of interest

11| Dale of issue of pmvisionsl Iist of | 24/05/2023
prospective resolution applicants
12 |Last date for submission of 29/05/2023
objections to provisional list
13| Process email id to submit EOI | ip.nrinfra@gmail.com
Note: The entire Resolution Plan Process along with the dates mentioned herein above
are subject lo approval of the Adjudicaling Authority. Sdl-
Jai Prakash Rawat
Resolution Professional for North Rajasthan Infracon Private Limited
IP Registration No.: IBBIIPA-001/1P-P-01969/2020-2021/13039
AFA Certificate No.: AA1/13039/02/200424/105661 | Valid Upto 20-Apr-24
Add.: 22.8, New Colony, Chandni Chowk,
Date : 29.04.2023 | Place: Jaipur Jhotwara, Jaipur - 302012 (Rajasthan)
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FORM G (2nd Round)
INVITATION FOR EXPRESSION OF INTEREST FOR
NORTH RAJASTHAN INFRACON PRIVATE LIMITED OPERATING IN

REAL ESTATE ACTIVITIES
i:Jnder Regulation 36A (1) of the Insolvency and Bankruptcy Board of India

cy Resol

lution Process for Corporate P

AT JAIPUR (RAJASTHAN) & DELHI

) lations, 2016)

RELEVANT PARTICULARS

.| Name of the corporate debtor
along with PAN/CIN/LLP No.

NORTH RAJASTHAN INFRACON PRIVATE LIMITED
CIN No.: U70101DL2009PTC190472

Address of the registered office

Shop No. G-7, Ground Fioor, Pankaj Tower-|,
Community Centre, Vikas Purl, New Dethi-110018}{

w

URL of website

NIL

-~

Details of place where majority
of fixed assets are localed

Piot No. 243, Dr. Rajendra Prasad Nagar
A Scheme, Gopalpura Bypass Road, Jaipur

Installed capacity of main
products/ services

Operations of the CD are closed. Last available
Audited Financial statements are of FY 2018-19,

Quantity & value of main products!/
services sold in last financial year

As per Financial Statement for Financial
Year 2018-19: Quantity: Not ascertained
Value (Rs.): -

=]~

Number of employees/ workmen
Further details including last
available financial statements
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are avallable at:

NIL

Details can be sought by prospective
resolution applicant via e-mail by raising
specific request at e-mail id:
ip.nrinfra@gmail.com

o

Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at

Delails can be ht by prospective resolution
applicant via e-mail by raising spedific request
at e-mal id: ip.nrinfra@gmall.com

Last date for receipt of expression
of interest

19/05/2023

Date of issue of provisional list of
prospective resolution applicants

241052023

Last date for submission of
objections to provisional list

29/05/2023

Process email id to submit EOI

ip.nrinfra@gmail.com

P

Date : 29.04.2023 | Place: Jaipur

Note: The entire Resolution Plan Process along with the dates mentioned herein above
are subject to approval of the Adjudicating Authority.

Resolution Professional for North Rajasthan Infracon Private Limited
Registration No.: IBBI1PA-001/1P-P-01969/2020-2021/13039
AFA Certificate No.: AA1/13039/02/200424/105661 | Valid Upto 20-Apr-24

Sdl-
Jai Prakash Rawat

Add.: 22.8, New Colony, Chandni Chowk,
Jhotwara, Jaipur - 302012 (Rajasthan) |
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